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State 
--------·---· 

Maharashtra. 

Madhya Pradesh 

However. the State Government of 
Madhya Pradesh has informed that Rs.26.82 

crores was. allocated in 1992-93 and Rs. 
35.91 crores uptoOctober, 1993in 1993-94 
for handpums and digging of tubewells . 

(b) The information is noi monitored at 

central levP.I However, !he State 
Gopvernment of Madhya Pradesh has in

formed that6705 tubewellswere drilled and 
handpumps installed in1992-93 and 3957 
in1993-94 (upto October. 1993). As regards 

Maharasthra. 290 borewells and tubewells 
and 5109 handpums were installed upto 
September. 1992 int992-93. 

Development of Rural and Tribal Areas 

878. DR MUMTAZ ANSARI:
SHRI RAJESH KUMAR 

Will the PRIME MINISTER be pleased 
to state: 

(a) the details of the development
programmes started by thf! Union Govern
ment in the rural and tribal areas ot the 
country under the New Industrial Policy: 

(b) if so. the States where such
programmPs aw b<:;nq implemented: 

(c) whether any n1c1chinery has been 
:,et up to ensure that people of rural and 

( Rs. in crores) 

Allocation 

1992-93 1993-94 

33.90 54 880 

W.19 46.00 

tribal areas are actually getting the benefits 
of these programmes: 

(d) if so. the details therebt; and

(e) the number ot such beneficiaries.
State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF SMALL SCALE INDUSTRIES AND 
AGRO AND RURAL INDUSTRIES)(SHRI 
M. ARUNACHALAM): (a) to (d). Various 
Ministries/Departments including the Minis
try of Welfare have initiated development 
schemes tor tribal and rural areas. Promo
tion of industries in rural sector including
tribal areas. primarily falls within the respon
sibility of the State Governments. The Cen
tral Government. however. supplements the 
efforts of the State Governments. For pro
moting industries in the districts including
rural and tribal areas. 422 District Industries
Centres have been set up, which provide
ass,si"""' under d single roof. The depart
ment has initaited Special Intensive
Programmes tor employment and income
generation in backward districts including.
tribal areas.

To promote rural industries and 
beackward and tribal areas. a new scheme 
is being irr.;)lemented by the KV�C. During 
the cw :-rent financial year. ii is proposed to 
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1rnpl,,rnent it is 13 districts. KVIC is monitor
ing the programme for th·." welfare of rural 
and tribal areas. 

( e) I ntormation in respect of the number
of people b

0

enelitted 1s not cen:rally main
tained. However. under the Special Employ
ment Scheme. it is proposed to 10.000 
beneliciaries per d•stric.t. 

Rajiv Gandhi Drinking Water Missior. 

879. PROF. UMMAREDDY 
VENKATESWARLU Will !he PRIME MIN
ISTER be.pleased to state: 

(a) the funds earrnc11ked tor the Rajiv 
G,mdhi Drinking Water Mission during the 
Eighth :'h:1: and 

,b) the amount spent in this regard so 
far? 

THE MINISTER OF ST.A.TE IN TH[ 
MINISTRY oc RUllAL iJEVE::LOPMENT 
(DEPARTMENT OF HURAL DEVELOP
MENT (SHRI UTTAMBHAI H. PATEL) (2! 
An outlay of Rs. 5100.00 r:rores has been 
provided 1n the Eighth Five Year Plan in the 
Cent rat/Centrally Sponsored sector tor Raj iv 
Ganr.lt1i national DrF1k1n,_1 ;\late•· fv11ss1on in
cluding Accelerated Rural Water Supply 
Programme. 

(b) A sum of Rs. 479 .105 cores was 
spent in 1992-93. Out of Rs.740.00 crores 
allocated for 1993-94. Fi:,. 350.976 cores 
has been released upto 3fi 11 1993. 

[ Transfat,onj 

Price Control System

880. SHRIMATI SHEELA 
GAULT AM: 

SHRI RAJE�H KUMAR 

Will the PRIME MINISTER be pleased 
to refer to the reply given to Starred Ques
tion No.487 dated March 31 , 1993 and 
state: 

(a) whether any final decision has been
taken 1n ·regard to Price Control System: 

(b) it so. the details thereof: and

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL
IZERS AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE DE
PARTMENT OF ELECTRONICS AND DE-
PARTMENT OF 
DEVELOPMENT(SHRI 

OCEAN 
EDUARDO 

FALEIRO): (a) to (c) Review of the Drug 
Policy 1986. which inter-alia includes vari
ous aspects of the Drug Price Control Sys
tem. was discussed by the House on 19th 
and 21st August. 19S3 and finalisation of the 
decisions. is at an advanced stage. 

[English] 

Dwelling Units for SCs/STs Under IA Y 

881. SHRI rROBIN DEKA:
SHRI BIRSINGH MAHATO 

Will the PRIME MINISTER be pleased 
to st;:itc· 

(a) the amount allocated to Assam and
West Benqal for constructing dwelling units 
for Schedul0d Cast0s and Scheduled T ribcs 
under rhe Indira Awc1s Yojana (IAY) duri0q 
1993-94: Jnd 

(b) the number ot dwelling units con
structed in the above States under the Y 01ana 
so far" 




